Centr al Administrative Tribunal
Principal Bench, New Delhi,

OA=-1685/95

-

New Delhi this the 16th Day of Uctober, 185832,
Hon'ble Sh, B.K, Singh, Member(A)

shri Jai Prakash,

s/o Sh, Dal Chand Sharma,
R/o 1351, Laxmi Bal Nagar,
New Delhi,

Sh, ‘Dal Chand Sharma,

§/o Sh, MNathi Ram Sharma,

R/o 1351, Laxmi Bai Nagar,

New Delhi, Applicanis

(present - none)
ver sus

1. The Director of Est at es,
Directorate of Estates,
4th Floor 'C' UWing,
Mirman B8havan, Neuw Dselhi,

2. The Estate Officer,
(shri A.Baines)y
nirectorate of Estates,
4th Floor 'B' UWing,
Nirman B8havan, Neu D8lhi,

3, The General Manager,
Nor thern Railways,
Hqrs, Northern Railuay,
Baroda Housse, Neuw D8lhi, iespundarts

*

\

: CRNDER(ORA ) .
delivered by Hon'hle Sh, 8,K, Singh, ”

None is present evan on the seccn zall,
Three opportunities uwere granted to file :tha
additional appers which have not been filed, The

0,A, is dismissed in default and for nene-cca:lisnce

of the directions of the ccurt,
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